
06.04.2018  J- 1  PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION) 

COURT NO.7  
(DIVISION BENCH-VIII)
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL
HON'BLE MS. JUSTICE DEEPA SHARMA

AT 10.30 AM

1. W.P.(C) 3288/2003 V.R.K.NAIR PANKAJ KUMAR,R.V.SINHA
VS UOI AND OTHERS A.S.SINGH

COURT NO. 21
HON'BLE MR. JUSTICE JAYANT NATH 

AT 10.30 AM

1. RC.REV.338/2014 SANJEEV CHUGH (DECEASED) SUBHIKSH VASUDEV
THROUGH HIS LRS K.R.GUPTA,NITIN GUPTA
VS OM PRAKASH BATRA & ANR

COURT NO.16  
HON'BLE MS. JUSTICE REKHA PALLI

AT 10.30 AM 

1. W.P.(C) 5039/2017 DIKSHA LAMBA ILAM PARIDI,RAVINDER AGARWAL
VS UNIVERSITY GRANTS B.S.RANA,AMIT BANSAL
COMMISSION & ORS 

HIGH COURT OF DELHI                            
5TH APRIL,2018                              REGISTRAR (LISTING)



06.04.2018                                         FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

COURT NO. 23 (OS-A) 
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

     AT 2.30 P.M.

17. CS(OS) 1727/1992          VIPPY SOLVEX PRODUCTS   JITENDER RATTA, ROHIT JAIN          
                              LTD.                                          
                              Vs. STATE TRADING CORPORATION(I)   
                              LTD. AND ANR.                             
                                                        
18. I.A. 9138/2016            NARINDER NATH SETH & ORS.       GAURAV PURI, VINEET PANDEY,       
    In CS(OS) 2658/1999       Vs. LATA SETH & ORS.            JATINDER KUMAR SETHI, SIDHARTH

YADAV, WASIM ASHRAF

******

COURT NO.  14     (OS – G)
HON'BLE MR. JUSTICE VIBHU BAKHRU

    AT 2.15 P.M.

42. O.M.P. (COMM) 258/2017    GETAMBER ANAND & ANR.        KAPIL  KHER,ARIJIT           
    I.A. 7520/2017            Vs. ANIL KUMAR SAHA          MAZUMDAR,ARIJIT MAZUMDAR     
    I.A. 8780/2017                                                                      

*********

         COURT NO. 19   (OS – D)
                      HON'BLE MR. JUSTICE YOGESH KHANNA

     AT 10.30 A.M.

21. CS(OS) 3056/2014          JASWIN ARORA             KUNAL TANDON, RIA                
    I.A. 19555/2014           Vs. HARMEET SINGH SOOD & ORS ANAND, PARDEEP GUPTA,
    I.A. 19556/2014                                        PARINAV GUPTA, MANSI  
    I.A. 13825/2016                                        GUPTA, MOAZZAM ALI,      
    I.A. 11797/2017                                        RAJSHEKHAR RAO, RAVI KAPOOR,            
    O.A. 8/2018                                            KUSH SHARMA, MANISH SHARMA,
    I.A. 601/2018                                          NINAD DOGRA,                      
    I.A. 3154/2018                                         ROHIT OBEROI,ANUJ 
    I.A. 3155/2018                                         AGGARWAL,PARDEEP

GUPTA,DR. D. C. VOHRA &
CO.,SUDHIR KUMAR 
SUKHIJA,SNIGDHA SHARMA  

22. O.M.P.(I) (COMM.) 23/2018 WANDERLUST TRAVELS PVT LTD   SANJEEV NARULA,VINIT 
                              Vs. DELHI TOURISM AND        TREHAN, ADITYA TREHAN, 
                              TRANSPORTATION DEVELOPMENT   PRASHANTO CHANDRA SEN, 
                              CORPORATION LTD.             PUJA DEWAN, UDAY SETH,

PARTH KOCHATTA 
*******
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